Goverament of Jummy and Kaslmir
Drepartment of Law, Justice and Pacliamentary Affairs
Civi] Secretariat
SrimagariJammy
gk do v ke
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory
of Jamnw and Kashmir-Appointment of Officer In charge( OIC) Litigation,

GOVERNMENT ORDER NO:- 2479 -JK (LD ) of 2022
DATED:- 17 - 05 - 2022

Sanction is hereby accorded 1o the appoiniment of Officer’s of Rural
Development and Panchayati Rigj Jepariment, as mentioned in annexure 1o this
Ciovernment Order us (fficer In charpe (OECY Litigation Tor the cases indicated
against ¢ach including Couternpt Petition, if any, pending before Hon’ble High
Court ol J&K and Ladakh/Central Administrative Tribumal,

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No J673-JK(LD) of 2021 dated
24.03.202).

By order of Government of Jasnmu snd Kashmir,

Sd/-
(Achal Sethi)
Secretary to (Govemmens
No-T AW-OIC 15372022 Daed:- 17 .05.2602
Copy to the:-

learmned Advocate General, J&K

Principal Sceretary to Hon'ble Lieutenant Governor, Raj Blawan.

Joint Secretary(i&ek), Ministry of Hune Atfais, Government ol fodia,
Principal Secretary W Coveoment, Depertment of Rural Development und PR
Repistrar General, High Court of J&K and Ladakh, JummuSrinngar,

Principal Secretaty o Hon'ble Chief fustice, High Court of J&K and Ladakh,
Divector Uitgation . Srivagae Jumeny,

T.aw Officer copcemud

Offices In Charze 1. Kipation{OIC).

Private Seeretary 16 Chief Secmetary Tor Information of Chiel Secretary,

0B ot~

=

11, Privatw Scocretary (o Seceeiay Law.

12. Inchmge Wehsite,

13, Govermment Order file. M
14

. Concerned Hle, e
{Kbhursheed Ahﬁnmhnt}
Additional Secretary to Government
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52, OWT No, 405/2017 tiled € hain Lal and
Ors Vs State and Otiwers.
TBY. [OWP N, 138973017 titled Husshin Mohd
Vs State and Qthers,
54, |SWP No. 226972017 titled Mohd Fatong
Bhkut Vs State and Others.
55, ISWF No. 105072017 filled Shokit Al Vs
State and Others.
56, [SWE No. 10607201 7 fiticd Danso Devi Vs |
Staie and Qihers,
57, [SWP No. 3732018 fitlcd Mirza Zahic-ul-
Nn Ahmed vy State and others '
S8 |SWP No. 61972018 tirled Mohd Tufail Vs
Seate ancd Qthers
59, SWT No. 114772018 titled Mohd A bass &
Chrs Vs Bt ancd {thers.
6. SWE No. 16522018 titled Humiea
K haeshid md ors, Wi State and Othars
61, [SWP Nov 16607201 8 nitled Sayecd Ahmod
fand ors, Ve Siate ond Chers
62. SWP No. 168772018 titled Manzoor
Afed and ory, Yy Siaic and Olbers
63. ISWI No. 1739/2018 titled Muashi Khan
Wy State and Others
64, SWP Na. | 720201 § titled Bavinder
Kumar Vs Siate and Others
65,  [SWP No, 1731/2018 ditled Mushtag
Abmed and ors, Vs Sate and Others
66, SWP No. 1 733/201 8 titled Rakesh Kumar
and ors, ¥s State and Otbers
G7. [SWP N £ 7457201 vitled Abid
IMehmoad Vs State and Others
68, 1SWP No, (75175018 tited Muhd. Farooq
and ory. ¥s State and Others
a0 [SWP No. 17732018 ttled Mohd, Muni

iand ors, Vs State and Otheys

\<



0. SWP No. 17887201 8 ritled Anjisnan
Shatean Vs State and Others
71. WP No. 183972018 titled Rayaz Ahmed
nd ors. ¥s Slate and Others
72, WP Na., 18362008 titled Tasleem
Akhter snd ors. ¥s State and Others
73, [SWP No. (B49/2018 titled Khan Raz Vs
State and Qthers
74, [SWP No. 188072018 tilled Mohd Tqbai
ad ors, Vs State and Otheors
75, SWP No. 196272018 tilled Sanjeev Kymar
Bakshi Vs Siae and Oliers
76, [SWD No. (97572014 titied Amit hinnar
Sharma and ors. Vs Stule wnd Others
77 . BWP No. 19922018 1i)ed Riary Hiusssin
Vs Srate and Others
78. SWP No. 19832018 titled Amjud Tussam
79, WP Np. 2003/201 8 titled Magserit egum
A ors, Vs State and Cthers
80, SWP No. 2033208 titled Yassar Aratst
and ors. Vs State and Others
8L P.;wp Nov. 2004720 1§ titled Mohd, Y ascen
qiiel ory, Vs State and Cthers
82 WD No. 2071201 R titled Mohd. Irfan Vs
Stule and (thers
83, [SWP No.2116/201 8 tifled Mahd Hafiz and
1068, Vs Siate and Others
24, SW P Wo. 2200/201 8 titled Mohd Younis
Vs State and Qihers
85, [SWP No. 2723/201 8 titied Mohd Tavaid
W State and Ciliers
86, IOWP No. 227972018 titled Krishan
K umar andd o5, ¥s State anud Others
87 |OWP Mo, 2356/2018 titied Shah Mokd.
s State and Others
8R. YW P No, 2633720 1 8 tiled Pervaiz







g’?‘\fr‘n(

i3 Sinte gl Chbers,

107, [SWP No. 122272017 titfed Faraog Afimed |
Ve State and Cbhors,
108, ISWP No. 194973013 nled Apad
Mehimood Vs Btare and Others,
109, WD No. 150573017 titled Mohd
Abdullah Vs State gl othors
1{0). S P No. 25747201 2 dulad Shoks All Vs
Jﬁﬁm wred nthers
18, ISWP No. 42282043 dtled Taler Mehmnod
Khan Vs State and others
112, (OWP No. 9252003 utled Abdul Haowed
Vs State and Others,
113, [SWP No. 148872007 titled Azud
Mehmood Vs Stale and Olhers.
114, SWP N, 162322013 ulred Farida Aklinor
¥ Stale and Others.,
115, [SWP No. 177172013 vitled Muminz
Ahmed ¥s Siale and Otlwers.
116,  [SWPNo. 181272013 rited Mublar
Ahmed ¥s Sate and Qibers,
117, [SWP No. 2090/2013 tiled [rfan Ahrwd
and ant. Vs State and Qthers.
118, SWI No.2 1082013 giled Taviy Mﬁ‘hmﬂﬁﬁ?
Vy Stare and Others,
1190, [SWP No. 24652013 fiied Mushiag
Ahmed Vi Siate and Otlvers,
120, SWP No. 141972014 ttled Anosh MVis
Vi Stute and Othwrs,
121, ISWP No. 682015 tithed Ishiiag Hussain
Vs Siate and Oihers,
123, [SWP No. 67573015 titled Rizwan Jaftar
and others Vs Stade mnd Others,
123, [SWP No. 175272015 ritled Monti Kapoor
Vs Smbe dnd Others,
124, [SWP No. | 803/3015 titled Tariq Hussain










161. SWP Mo, 886/201 3 vted Glulam iius&;um
Vs State and Others.

162, SWP No. 14082012 titled Nazim THussain
Narwant s State and others

163,  [OWP No. 155472012 titled Nake Raj Vs
State and others

164, JOWP No. 1567/2012 titled Mohd lqbal v
1State and others

165, ISWP So. 100:201 3 titled AGF Nabi Lone
V3 State and others

166, [SWP No. 2022013 titled Mano Kimar
Vs State and others

167 {SWP No. 1213/2815 ritled la,c[ccp
Katoch Vs Staie snd Others,

T68.  [SWP N0, 1344/2013 titled Brin der Singh
Vs giate and OMlyers,

169, |SWP No. 14632013 ritled Mubarak Ali
Vs Siule and Others.

170, OWP No. 97920 3 titled Nissar 1 llah
Malik Wy state and Othors,

{71, SWPNo. 1495/2013 titled Nazia Parveen
Vs State and Otlers.

172, [SWP No. 1556/2017 titled Vijay Kumar
V5 State and Others.

173, JOWP No. 13772014 titked Abdu] Latief
and (s Vs Stare and Others.

174, [SWF No, 47122014 titied Hatopn Ahmed
and ors. Vs State and Others. :

175, [SWP No, 83072014 titled Viohd Ashraf Vs

State and Others, i)

176.  JOWP No. 909/2014 titled Daya Krishau
Hotwal Vs Stare and (ihess,

177, [OWP No. 1384/2014 Titled Mohd Hussain
Shah Vs State and Qtbers.

78, |[SWP Nb. 355 /2014 tiled kossar Parveen|

Vs Slate and Others,







Vs Stz and Othess,

197, ISWE No. 30872018 tied Barinder Singh
Vs State and Others
198 [SWP No. BUS201 8 tded Haropn Ahmed
Vs State and Oihers,
199, [SWE No. 1297/2018 tilled Molrd Javaid
Vs State and (thers.
2040. SWP No. 1388/2048 titled Ravinder
Kumar Vs State aod (thers
201, JOWP Na. 1919/2018 ritled of village
K astigarh Vs State and Others
202, JOWP No. 23077201 8 titled Inhabitaots of
village Banshialla Battal Vs Staw and
{Others
203, SWP No. 23772018 titled Majid Ali and
lanr. Vs Smte and Oihens
304, [SWI No. 25602018 tiled Brinder Singh
Vs State and Othery
205 OWP No. 48422019 vitled Ghulam Mohd
Malik Vs State and Others ]
206. WP (C)No. 216172019 titled Zakir
Mussain and Ors ¥s State and Others
207. LWI’ {C} No. 1765/2020 titled Zarina
Begim Vs UT and ors.
208, (WP (C) No. 1856:2028 titled Ghulpm
{Qadir Dar snd anr. Vs Ul and ors.
209, WP (C) No. 180672020 titled Mnhd.
Abbas Rather and ors. Vs UT and ors.
210, WP (C) No. 4092021 titled Kossar
Parveen Vs 1T and org.
211, WP (C)/2021 titled Ghulam Hussain
Koka Vs UT ood ors.
312, IOA No. /2630 Mohd. Ashraf ¥s UT of
JRK & ors
313, WP No. 30473000 titled Mahd, Gasim

Malik Vs State of J&K and otlwers
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322, QWP No. 112872012 titeel 1 akhy inder
Singh and o Vs Ste and Cithers.

323, [SWP No. [58/2011 titled Ghulam Hassaan
’Lﬂne Vs State amdd pthors

324, [SWP No.995/201] titfed Fans Raj and
othiers Vs State and Others,

328, SWP No. 150972013 titled Om PParkash Vs
_ifitam and Othwys.

326. OWP No. 1033/2013 ylled Bakley stngh
Vs State and Others.

327, |SWP No. L845/2013 titled Mohd Rafiq
Ve Ktate and Others.

328, |SWT No. 239772013 titled Om Prakash
Sargora Vs State and Others.

3297 [SWP No. 95172014 citled Mohd Mushiag

¥s State and Others.

330.  [SWP No, 14402014 titled Suram singh
1Vs Suate and Others.

331 [SWP No. 388372014 titted Sura] Smgh Vs
siate and Others.

332, |SWP No, 6992015 tilied Syed Jnisshid
lAtmed Shah Vs State and Others.

333, [OWP No. 43172015 tilted Rakesh K umar
and & ors. Vs State and Others,

334, JOWP No. 1330/3015 tilled Vikas Dogra
Vs Stare and Others,

335, [OWP No, 171672015 tiled Dimla
Raina and Ors Vs Siate and Othes.

336, JOWP No. 19962015 titled Blwshan
Kurnar ¥s State and Others,

337, JOWPNo. 017201 7 titled Tnbubitants of
Village Degar Vs State and Others.

338 ISWP No, 33872017 titked Azhara Batool

Vs State and Others,







Vs State and Others.

375.

ISWP No. 546/2016 Litled Dharam Paul Vs

357, ISWP No. 155572004 titled Jashir Kour Vs
state and others
358, [SWP No, 979201% risted Kulbhushan
Kumar Vs State and othiers
359, [SWP No, 1045/2018 titled Birnla Khajuria
Vs Siute and others
3160, SWE No, 846/2010 tiied Gonesh Dutt Vs Sh. Kishore Singh Katoch,
Stale of J&K and Others, Assistan| Commiissioner
_ Develepment, Kaihua
a6, SWP No 89211 1led Rakesh Komar Vs
State of I&K and Others.
362. JOWPNo. 16332012 titled Rajni Bala Vs
State and others
363, [SWF No. 241072013 titled Vihal Sudan
Vs State and Others.
364, [SWP No. 545/201% Gitled Madan Gopal |
Sargyal Vs State and Others.
3R35, WP (C) No. 1609372019 titled  Kiran Baln
Vs State and Otfvers
366, WP () No, 739/2620 titled Rishan Dass
Vs LUlnion Ternlosy of J&K and Others
167, [WP(C) 8472020 K.uldeep Kumar Vs LT
‘and others
368, |OA No. 0617001 76/2020 Rocky Jaseolia
Vs UT of J&K & Others
3658, [OA No. /2020 Sahil Angural and anr. Vs
UT o J&K & vthers
370. SWP No. 2645/2002 titled Jagdish Sh, Bheeraj Sharms, Block
KChander Vs State of JEK and Others, Development OfEcer IIQ,
_ o Direetorate of Rurad
371, [SWP No. 28022012 titled Subash Development, Jamay
Chander amd others Vs State and others
372, [SWP No. 50/2009 titied Giopal Krishan
Singh Vs Stute of J&K and Others.
373, BWP No. 2322013 titled Subash
i handier Vs Soate and Otliers
374, |SWP No, 2180:2013 tided Ravinder Rain







